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Soil Conservation in Himachal 

Pradl!llh 

JlMO. Shrillem BaJ: Will the Minis-
ter of Food and Arrlculture be pleased 
to .state the amount of loans and 
,grants proposed to be given to Hima-
·chi;] Pradesh for soil conservation for 
the year 1967-68? 

rile Minister of State in the Minis-
·try of Food, Agriculture, CommUDlty 
DevdoPment and Cooperation (8hrl 
AJUlllsahib 8hiDde): The amount of 
loans and grants proposed to be given 
to Himachal Pradesh for Soil Conser-
vation for the year 1967-68 is as fo1-
]oVJs:-

Grants 
Loans 

Rs. 81.964 lakhs 
Rs. 6.250 lakhs 

Rs. 88.214 lakhs 

Tourists in Kashmir 

1!341. Shri Balraj Madhok: 
Shri Sharda Nand: 
Shrimati Shakuntala Nayar: 
Shri Yajna Datt Sharma: 

Will the Minister of Tourism and 
'Civil Aviation be pleased to state: 

(;11 whether it is a fact that a num-
ber of cases of manhandling and ill-
tr€alment to tourists by boatmen, 
hawkers and others have been repOrt-
ed from Kashmir during the last two 
n:Lnths; ana 

(b) if so, the. steps taken to enaUTe 
safety and proper treatment to tourists 
visiting Kashmir? 

The ~t  01 Toarism and Cl?ll 
1\-,"'licm ,in. rKaran ,Si ~): fa) t.r.,l 
(b). Government have not received 
any reports 01 tourists being manhand-
led or ill-treated by boatmen br JWwk-
ers. However, during the demoaara-
(,n,J' in Snnagar on the 'jfh JUn!! in 
connection with the Arab Israeli eon-
flict, some foreigners and tourists were 
'l,all[,andleri. One o ~' n  WilO lod-
ged a claim fOr compensation was 
given suitable monetary assistance by 
the State Government, The State 
Government ue anxious to ensure 
that touriats are gLven protection, as-
siltance and encpurll,ement, and the 
Government of India will render all 
co-operation to the State Government 
in this respect. . 

MiDur ll'l'lP*lon Projeds In Orissa 

~  S~ CJllnta1lUlll1 , ~: 

Will the Minister of , ~ aJ¥l -"'d-
culture be pleased to state: 

(a) whether any extra amount has 
been allotted fo Orissa for executing 
minor irrigation projects In the State 
during 11167-88; 

(b) if so, the amount thereof; and 

(c) the amount originally allotted 
for this purpose? 

The Minister of state In the MIniIII-
try of Rood, AgrimdilIre, Oommu.lty 
nev81c1pment and ·Ceo)leration (Silri 
Annasablb 8hinde): (a) No. 

(b) Does not arise. 

(c) Rs. 267.00 lakhs, 

Development of Tourism in Union 
Territories 

11M3. Shrl Hem Raj: Will the Minis-
ter of Tourism and Civil Aviation be 
pleased to sta te: 

(a) the amount of loans and ,rants 
proposed to be given to the vllrious 
Union Territories far the development 




